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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART-I

(Brief summary of proceedings)

Tuesday, the 18" December, 2001/27 Marghshish, 1923 (Saka)

No. 64

2.00 PM
01 2.02PM
02 2.18PM

NATIONAL SONG - “VANDE MATARAM”

OBITUARY': The House condoled the death of brave security personnel and
all those who sacrificed their lives in the wake of terrorist attack on the
Indian Parliament on 13™ December, 2001.

The House also observed two minutes silence as a mark of respect for the
departed souls. !

The Chief Minister moved the following Resolution which was adopted
unanimously:

“This House resolves to strongly condemn the terrorist attack on Parliament
on 13" December and terms it as an attack on the Indian Democratic System
and the State.

The House also resolves to extend its sympathy to the bereaved family
members of the security personnel and expresses its appreciation for the
timely action taken by the personnel which otherwise would have resulted in
a major tragedy.

The House also expresses its grave concern at the serious lapse that
occurred despite prior informatipn and intelligence about the likelihood of
an attack on Parliament. This apprehension was also expressed by the Prime
Minister and the Home Minister.”

INTRODUCTION OF COUNCIL OF MINISTERS:

The Chief Minister introduced the newly appointed Ministers, (Shri Deep
Chand Bandhu, Shri Ajay Maken, Shri Rajkumar Chauhan and Shri Haroon
Yusuf), tothe House. '

Ruling on Adjournment Motion: '

Dr. Jagdish Mukhi was asked to take the leave of the House red%mding his
notice of adjournment given under Rule 59. As more than 1/6™ members
stood in favour of the Motion, Chair ruled that leave was granted and
Motion would be taken up at 5.00 PM.

Ruling on Motion under Rule 107:

Shri Shoaib Igbal sought to know the fate of his motion under Rule 107
regarding alleged irregularities in the purchase of coffins by the Ministry of
Defence.

The Chair ruled that he had disallowed the notice as it was not a matter
primarily of the concern of the Government of Delhi.

Suspension of Member: Shri Shoaib Igbal continued to raise the issue and
refused to resume his seat inspite of the Chairs orders. The Chair asked the
Member to withdraw from the House.
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03

04

05

06

07

3.01 PM

3.02 PM

-2 -

QUESTION HOUR _
Starred Question 2 was raised and replied. Replies to Starred 1 and 3 to 20

and Unstarred 1 to 29 were laid on the Table.

PAPERS LAID ON THE TABLE:
1) Smt. Shiela Dikshit, Chief Minister laid on the Table the Report of
the Lokayukta on the Delhi Jal Board.
2) Shri Ajay Maken, Minister of Transport laid on the Table the
Annual Report of DTC alongwith copies of Delay and Review
statement for the year 1999-2000.

SPECIAL MENTION (Under Rule 287):

The following members made special mention under Rule 287:
Shri Veer Singh

Shri Nand Kishore Garg

Shri Radhey Shyam Khanna

Shri Mohan Singh Bisht

Shri Bheeshm Sharma

Shri Roop Chand

Shri Sushil Choudhary

. Shri Mahender Singh

%~ O W

3.15 PM—— PRESENTATION OF REPORTS OF COMMITTEES:

3.25PM

4.05 PM
4.40PM

5.28

6.09

Delhi
18, December, 2001 SECRETARY

/1') Shri Nand Kishore Garg presented the Eighth Report of the
Business Advisory Committee.
2)~ Shri Nand Kishore Garg presented the Tenth Report of the
Committee on Private Members Bills and Resolutions to the House.
,* Shri Radhey Shyam Khanna presented the Report of the Public
Accounts Committee on the Action Taken Report on the VI Report
(relating to Schools deprived of Teaching aids).
SHORT DURATION DISCUSSION:  Dr. Harshvardhan, Shri Arvinder
Singh Lovely and Smt. Kiran Chaudhry initiated short duration discussion
on the falling standard of education.
(House adjourned for tea break)
(House reassembled)
Debate on the Short Duration Discussion continued.
The following members participated:
. Shri Nand Kishore Garg
2. Shri Roop Chand 5
3. Shri Mala Ram Gangwal
4. Shri Tarvinder Singh Marwah
The Minister for Education replied.
ADJOURNMENT MOTION:
Dr. Jagdish Mukhi moved the adjournment motion. '
Suspension of Members: Shri Sahab Singh Chauhan and Shri Jagdish Anand
were asked to withdraw from the House.
As a mark of protest the other members of the BIP staged a walkout.
The Chief Minister replied to the Motion 3
The House adjourned for the Day

(S K SHARMA)
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